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placed under suspension for this lapse 
and are facing departmental action. 
They have also been transferred to 
police Lines. Action to censure the 
SHO/PS West bas also been initiated 
for ] Ick of supervision and effective 
('ontr I} over his subordinates. Discipli-
n~ry \,roceedings have also been Ini-
11ated against Head Constable Kash-
mira fHngh who being duty officer at 
Police Station, Sector 17 on 4.6.1980 
failed to record the repQrt in daily 
(lit.. .... ....... 

(C) The story of three rapists has 
not been eStablished so far. The lady 
doctor who conducted medical exami-
n,uion opined that there were no fresh 
"lg11S of injury Or rape on the person 
of Neelam alias BholL Durin~ the 
(lJurse of extensive investigation, 
nothing useful has come out so far. Un-
fortunately Shri Mam Chand, the father 
(It Neelam alias Bholi and all his fa-
nlIly members and relatives are not 
co-operating in the investigation. Shri 
-;\1am Chand was not in favour of re-
~~ll;)tration of the case. Neelam alias 
Bholi who is mentally retarded, ae-
lording to medical opinion, could not 
kad Or giVe any account of the per-
sOns and the place from where she 
was t {ken and where she remained for 
'wo ddYs. However, investigations are 
being conducted under clOSe supervision 
of sP and Dy. SP City and every effort 

is being made to trace out the culprits 
in the case. 

Detention of Economic Offenders 

3604. SHRI :aRAJAMOHAN MO-
HANTY: Will the Minister of HOME 
AFFAIRS be pleaiied to state: 

(a) how many person.:; alleged to 
have been involved in economic offen-
ces have been detained in the country 
in the year 1980, state.wise; and 

(b) whether it is a fact that sOme 
State Governments haVe expressed 
their reluctance to enforce the Pre-
ventive Detention to check black 
marketing and other economic 
offences? 

THE MINISTER OF STATE IN 
THE MINISTtRy OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 

(a) No. of persons involved in econo-
mic offences and detained during the 
year 1980 under the Prevention of 
Blackmarketing and Maintenance of 
Supplies of Essential Commodities Act, 
1980 and the COFEPOSA Act, 1974 are 
as under:-

-- _------------ ----------------------
S. No. Stat~/UT. 

1. Bihar . 

2. Gujarat 
------

No. of persons ordt'f-
ed to be detained 
under the COFE-
POSA Act, 1974 

No. of persons orde-
red to be detained 
under the Preven-
tion of Blackmal ke-
ting and Maintena-
nce of Supplies of 
Essen tial Commodi-
ties Act, 1 q80. 

(as on 21-6-80) 

(as on !27-6:Ig80) 

3 4 

16 

II 
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3. Karnataka 

4. Kerala • 
5. Madhya Pradesh 

6. Maharashtra 

7. Orissa . 

8. Punjab 

9. Rajasthan 

10. Uttar Pradesh 

1 I. Tamil Nadu . 

12. West Bengal. 

J 3. Delhi . 

14. Goa, Daman & Diu 

Total: 

s 

21 

05 

06 

111 

5 

01 .One person ordered 
to be detained 
in 1979 buta&scon-
ded and surrende-
red in 1980. 

03 

~. 

09 + I @ @DC'ten tion o:ders 
issued by the 

01/ 

Cen tral Govern-
ment 

02 

10 £Indudcs 2 pct.-;ons 
who were not 
actually df"laine-d 
and the-ir delcll tion 
orders wen'" 14 ter 
rcvoketL 

~~ Dc-tel1 ti on orders 
lssut~d by the Ce t-
fa 1 Govel nmcnt. 

ttDett"ntion ordt"rs were 
isS t'd by the 
C~ntr,d GOVl. 

03 

--------_-_._----- --_. 
157 

._-------_._----------- -

(b) The Government of Kerala, West 
Bengal and Tripura have conveyed 
their decision not to enforce the pro-
visions of the Prevention of Blackmar-
keting and Maintenance of Supplies of 
Essential Commodities Act, 1980. The 
Governments of West Bengal and 
Tamil N adu have decided that they 
wuuld not issue any orders of deten .. 
tion under the COFEPOSA Act, J974. 

Mini Cement Plants Registered in 
Oriroa 

3605. SHRI BRAJAMOHAN MO-
HANTY: Will the Minister of 
INDUSTRy be pleased to state: 

(a) how many mini cement plants 
have been registered to be located in 
Orissa; and 

(b) financial investment involved 
therein? 

T~ MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA) : (a) 
A letter of intent has been given to 
Industrial Development Corporation 
of Orissa for setting up one Mlni 
cement plant in Sundergarh District, 
Orissa State. 




